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July 2, 2012
All Regional Rural Banks

Dear Sir,

Section 42 of the RBI Act, 1934 — Maintenance of CRR on Foreign Currency (Non-
Resident) [FCNR (B)] Scheme

As per extant guidelines in order to determine the rupee equivalent liability under FCNR
(B) Scheme for the purpose of Cash Reserve Ratio (CRR), Regional Rural Banks
(RRBs) may use the FEDAI indicative rate for all the four major currencies (viz. US
dollar, GBP, Japanese Yen, and DM/Euro) on relevant reporting Friday which is

available at 12.00 noon on any working day.

2. We advise that RRBs may be guided by the RBI Reference rate announced on the
Reserve Bank’s web site at around 12:30 pm (instead of indicative rates announced by
FEDAI at 12 noon) for the purpose of converting foreign assets/deposits for reporting in
Form A Return. The change may be brought into effect from the reporting fortnight
ending July 13, 2012.

Yours faithfully,

I.S. Negi
(General Manager)

eI et R o e S Frfer, 104t At ST wrea Afesw, g s e AT dLard. 10014,59S 400 001
TARIeT:022-22601000 Shara: 91-22-22621011/22619048 $3aT: cgminrpcd@rbi.org.in
Rural Planning & Credit Department,Central Office,10th Floor,Central Office Building,Shahid Bhagat Singh
Marg,P.Box No.10014, Mumbai 400 001
Tel:022-22601000 Fax:91-22-22621011/22619048 E-mail :cgminrpcd@rbi.org.in




